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SHRI D. C. SHARMA: Ail ofIiQals! 
No non-officials? 

DR. TRIGUNA SEN: Axe they not 
scien.tists? I do not agree that they are 
not scienti~ts-men like Dr. Kothari and 
Dr. Pal who are responsible for implemen-
tation .. (/lItI!rruption) 

SHRI BAL RAJ MADHOK: Who. 
among them. is connected with applied 
research ? 

MR. SPEAKER: Next Question .. 

DR. TRIGUNA SEN ros~-

MR. SPEAKER: Next Question .. Mr. 
Shiv Kumar Shastri.. May I request the 
han. Minister to sit down now? 

SHRI D. C. SHARMA: The boo. 
Minister is a good friend of mine. but he h., been caught on the wrong foot today. 
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SHRI S. K. T APURIAH: A great deal 
of money, time and effort has been !!pent 
in preparing these reports after a good 
deal ot consultations, discussions and inter-
views of Ministers, officials, ICS people nnd 
secretaries have taken place. After all 
these discussions, we have corne to a stage 
where the processing has to be done only 
hy secretaries and officials who had eartier 
met and had opined and given evidence. 
and they can either accept or reject or water 
down the suggestions of the commission. 
1 n that context, may I ask from the hon. 
Minister whether .the Government of India 
are prepared to set up a Cabinet Sub-com-
mittee for the proces~~ng of the recommen-
dations of the Administrative Reforms 
Commission and whether Government are 
prepared to appoint a parliamentary stand-
ing committee consisting of the Opposition 
rarties or of the leaders of all parties to 
serve as a watch-dog committee which can 
review and watch the progre~ of" imple-
mentation of the recommendations at all 
stages? 

SHRI VIDY A CHARAN SHUKLA: It 
is not right to say that it would be only 
secretaries and the officials of the Govern-
ment of India who would finally decide 
what should be done with the recommen-
dations of the Commission. 

SHRJ S. K. TAPURJAH: I am talking 
about the processing. 

SHRI VIDY A CHARAN SHUKLA: 
These recommendation~ are considered at 
the highest level and then a decision is 
taken. It is not a fact that these recom-
mendations are disposed of at the official 
level. 

SHRI S. K. TAPURIAH: Does the 
Cabinet discuss them? What is that high-
est level? 

SHRI VIDYA CHARAN SHUKLA: 
The highest level i~. of COUl'SC, the Cabinet. 

SHRI S. K. TAPURJAH: Do !bey dis-
cuss it? 

SHRI VIDY A . CHARAN SHUKLA: 
Whenever necessary. either a sulH:ommittee 
of the Cabinet or the full Cabinet or the' 
Cabinet Minister concerned deals with it. 
But these are not to be disposed of lit the 
level of the officials. 

As regnrd~ the question of partiamealary 
committee, it is a suggestion tor actfbn. 

SHRI D. N. TIWARY: When tho Ad-
ministrative Reforms Commission was 
appointed. it was given out that the com-
mission would submit their ropor:! in a 
year's time. But four years have DOW 
gone by. How long are the commiStlion 
going to take to give their final report? 

SHRI VIDY A CHARAN SHUKLA: It 
is true that the Administrative RefOl'mS 
Commission has taken more time than was 
anticipated, to begin with. But from time 
to time, We have taken up this question 
with the Administrative Reforms Commis-
sion and we have urged upon them that 
they should ex~dite it. We are quite lUre 
that they have them51elves been doing their 
best to expedite their work. As the House 
knows. ~ome time wa, taken to act up 
the experts' group and study teams and 
other groups to go into all these matte~ 
in great detail. The people who were in 
these study groups and stud v teams 1ftZ"C 
people who were othClWise highlv involved' 
in their day·to-day work and they took 
time to do it, and there were several special 
reasons because of which more timo has 
been taken than was originally anticipated. 
We again took it up with the commission 
and requested them to hurry it up, and we 
have been told that they are trying to do 
their best to see that tho final report is 
submitted as soon as possible. 
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SHRI NA lH P AI: When we first rai.-
ed the demand for an administrative re-
forms commission like the Hoover Com-
miaion in the USA and the Government 
agreed. it Wid Shri Nanda who was then 
the Home Miniotcr who in reply to my 
qullltion had said that Government would 
&eriously apply their mind to the desirabi-
lity of appointing a cOllllllission OIl the 
linea sugsested by the Member_ Our idea 
in asking for a commission was for an 
eltOfCde in academic activity. We did not 
want voluminous reporU to be produced, 

but the idea W/IS that the apparatus of ad· 
ministration in this country was totally ir· 
relevant to the needs of the times and we 
thOUght that the whole machiDery needed 
to be overhauled. It was with this idea 
that we pleaded for such a commission and 
Government accepted it, I think they are 
doing wonderful work under the very able 
chairmanship of Shri Hanumanthaiya. But 
in view of the fact that volume after volume 
is coming and I do not think that my hon. 
friends opposite are addict$ to reading any-
thing that is very serious. as Shri S. K. 
Tapuriah has rightly pointed out .... 

MR. SPEAKER: The hon. Member 
should now come to his question. 

SHRI NAlH PAl: Some of us are a 
little in a handicap in putting Questions 
straight because we use a foreign language. 
May I know what Government are going 
to do to see that theSe recommendations 
are curbed and their essence is available 
to Government and action is taken on them? 
It i. no use saying that there is a Cabinet 
committee. We want to know what Go-
vernment are going .to do in the light of 
these volumes to overhaul the machinery. 

In reply to a question by Shri Prakash 
Vir Shastri. regarding the filling up of the 
two vacancies. ODe of which is caused by 
the death of Shri Hari!o'h Chandra Mathur. 
the hon. Minister said that they were con-
sidering the matter. May the House have 
an assurance that these vacancies will not 
be filled by candidates defeated in the elec-
tions to the Lok Sabha or the Assemblies 
but will be filled by independent men of 
calibre ? 

SHRI VIDY A CHARAN SHUKLA: I 
entirely agree with the hon. Member that 
the administrative system in our country 
needs complete overhauling. It wall with 
that realisation that we agreed to the de-
mand from all sections of the House that 
an Administrative Refrrms Commission 
should be appointed. The Commission 
started their work and have given certain 
reports. The action taken on those reports 
has aim been communicated to the House 
by statements laid on the Table from time 
to time. The hon. Prime Minister herself 
made a statement sometime back on this 
matter. This is the way we are trying to 
deal with them. 

As I said in reply to an earlier Question. 
these recommendations are given the high-
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est 81Id most *rious consideration at the 
CabiDet level and the level of Cabinet 
Ministers. There is no question of treating 
any of the reports or recommendations 
lightly. 

As for the question of appointment of 
members to fill up the two vacancies. we 
have been hoping that the work of the 
Commission will be over soon. As a matter 
-of fact. we expected that their work would 
be over by the coming September. But we 
have now been requetted by the Commis- , 
sion that ·the sanction for financial grants 
for their work should be extended till tho 
end of the current financial year. Because 
of this, we were wondering whether it 
wonId be useful or not to fill up the two 
vacancies, because the Commission is pro-
bably at tbe end of its work. Whether it 
would be useful to have two additional 
members now bas to be considered. 

SHRI HEM RAJ: May I know whether 
tbe ARC bad appointed a ~udy team to 
study the financial position of the Union 
Territories? If so, bas their report been 
80bmitted to the Commission and has any 
report been received from the Commission 
dealing with the financial position of Union 
Territories ? 

SHRI VIDYA CHARAN SHUKLA: I 
am not at present aware whether this parti-
cular subject bas been :nudied and a report 
submitted to the Commission. 

SHRI S. M. BANERJEE: In the state-
ment under (b), it has been stated 
under the headin& 'Report on economic 
administration', that tho report was sub-
mitted by the Commission only on the 20th 
July 1968 and is under examination. 

Then it is said under (c) : 

-rhe recommendations contained in 
these reports are far-reaching in their 
scope. For many important recommen-
dations, a good deal of inter-Ministry con-
sultation is necessary. For some others, 
the State Governments have also to be 
oonsulted". 
What are the specific measures suUCSted 

in this direction by the ARC and may I 
know whether Government are also serious-
ly considering reducin& tho size of the 

" Cabinet. and to start with. will Govem-
mllDt decide not to fill up the post of 
Cabinet Minister rendered vacant by the 
resipation of Dr. Channa Reddy 1 

SHRI VIDY A CHARAN SHUKLA: 
The hon. Member ig 'referring to the report 
on economic administration. 

SHRI S. M. BANERJEE: That ill ec0-
nomy in Ministry. 

SHRI VlDY A CHARAN SHUKLA : 
As far as this report is concerned, as has 
been stated in the statement, it had been 
submitted only about 2S days back. I 
assume that copies of this report have been 
placed in the Parliament Library-I am not 
rure. I am not aware of the date of the 
report 85 such. 

SURI S. M. BA~~EE: I referred to 
the statement 7he recommendatiOD.l con-
tained in th~e reports are far-reaching in 
their scope'. It means Government aro not 
going to accept them on this &rOund. 

MR. SPEAKER: How does he presume 
that they are not going to accept it '!' He 
said it was received only sarno day. ago. 

SHRI S. M. BANERJEE: That is our 
past experience. 

SHRI NITIRAJ SINGH CHAUDHURY: 
The Commitsion has appointed 20 study 
teams, 13 working &roups, 4 expert &rou~ 
and one task force. How many of thetIC 
have submitted their reports to tho Com-
mission? 

'~RI VIDYA CHARAN SHUKLA: 
The Commission appointed 20 study team. 
13 working groups, four ellport &rOUPS. and 
one ·task force and up to tho end of July, 
1968. 14 study teams and several working 
groups had completed their work and !ub· 
mitted their final reports to the Commia-
sion. Besides these, all tho four expert 
&roupt and the .\ask force have also com-
pleted their work. 

SHRI K. P. SINGH DEO: Just now the 
Minister replied that the recommendations 
are discussed at the .bighett level. I.e., the 
Cabinet. May I know on how many acea· 
.ions tbe recommendations have been dis-
cussed at the Cabinet level? 

SHRI VIDY A CHARAN SHUKLA: Six 
reports have been received, and decisions 
have been takeD on lIoc. On the Iut, 
which hal been RCe/ved only recently, no 
decision "has heel! taken. On all these. 
decillions were taken at the hlIbest level. 
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SHR! DHtRESWAR KALITA: Much 

has been said in this House. about the 
fruitless efforts and the jobs of the Admi-
nistrative Reforms Commi~'sion. I do not 
want to go into that. but I want to know 
specifically how much money has been 
spent up till now on this Commission, 

SHR! VlDY A CHARAN SHUKLA: 
Since the inception up to March, 1968, the 
tolal expenditure incurred was Rs. 39,59,944. 

SHRI SHANKARRAO MANE: May I 
know from the hon. Minister whether op-
portunity will be 'given to this House to 
discuss these reports in order to ascertain 
the views of hon, members on these valua-
hIe suggestions '! 

SHRI VIDY A CHARAN SHUKLA: 
It is for you, Sir, We will have no objec-
tion. 
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if;.m: ii', 'flfT lffr m~ it'llfT ? 
SHR[ VlDY A CHARAN SHUKLA : 

There is a staudy leam on Union Terri-
torico. I do not know whether their report 
has been submitted to the Administrative 
keform:: Commission. 

BORDER ROADS IN TlupULI. 

*396. SHR! KIRIT BIKRAM DEB 
BURMAN: Will the Minister ot TRANS-
PORT AND SHtPPING be pleased to 
state; 

(a) whether the Border Roads Develop-
ment Organisation has drawn up any scheme 
for the development and construction of 
border roads in Tripura during the Fourth 
Five-Year Plan. 

(b) if so, the details and estimated cost 
thereof; 

(c) Government's decision thereon; and 

(d) the details of the border roads deve-
lopment !>'chemes in Tripura implemented 
so far and the cost involved therein? 

THE DEPUTY MINISTER IN THE 
MINISTRY OF TRANSPORT AND 
SHIPPING (SHRI BHAKT DARSHAN): 
(a) No, Sir, 

(b) to (d), Do not arise, 

SHRI KIRIT BIKRAM DEB BURMAN: 
May I know what length of the Tripura 
border is still inf'ested by forest and is not 
provided with roads for defence operations ? 
May I know by what time the whole border 
is likely to be made approachable by roads? 

SHRI BHAKT DARSHAN: Sir, this 
question should have been appropriately 
addressed to the Mini~try of, Defence. Any-
way. it has remained in the name of this 
Ministry. We have made enquiries fl'Olll 
the Border Roads Development Board and 
they have informed us that neither the 
Tripura Administration nor the Ministry of 
Defence has sent any proposal. 

SHRI SWEll: I would like to know 
whether it is a fact that on account of 
the heavy influx of .dugees from outside 
to Tripura and the .rapid alienation of the 
land of the tribal people there, there bas 
been con~1derable resistance on the part of 
the tribal people towards the construction 
and extension of roads in Tripura, because 
they look upon them as a further incentive 
for alienation of their land, and whether 
the tribal people of Tripura have demanded 
the introduction of the Fifth Schedule Ad-
ministration in that area. 

SHR! BHAKT DARSHAN: Sir, We 
have no information about this matter. 




